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Title: The Speaker made reference to the loss of lives of 57 persons and injuries to several others, besides large-scale destruction of property in
Nepal.
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The Members then stood in silence for short while.

HON. SPEAKER: Papers to be Laid on the Table.

...(Interruptions)

HON. SPEAKER: I know there are Adjournment Motions. Though the matters are important enough, they do not warrant interruption of business of
the day. I have, therefore, disallowed all the notices of Adjournment Motion. They can raise it afterwards.

...(Interruptions)

PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, Papers to be laid. Shri Jagat Prakash Nadda.



